. Declaration of Assets Liabilities

! . _ Years 2025
; _ L &Q........H.E!.‘?.B&ﬂm. Son of/IT/o BUPHI.NT"’ aged .3.5... years, belonging
! to ..ﬂrﬁA&...‘v.I.p}iAM...&A.&.H.A.........,...:,. service and presently “Working ~ as
. ' '......Aﬁﬁﬂ.&.’nﬁhl.ﬁ.....MAR.SﬂA.L....... give been b
[} :

elow the details of the assets
(immovable, movable, bank balance, etc.) of ’

myself spouse and dependents* :- .
A, Details ofmovable assets

(Assets I joint name including the extent of joint ownership will also. have to be

given),

L. Description

BUDHT Naty [SUBHAM
SoReM

(1 as

Deposits in
Financia]
Institutions And
Non-Banking
Financial
Companies,

Debent.ures and *
Shares in

Companies
= Other financial.
5 institutions, NSS,
: e : ostal Savings,
s -ﬂ— LIC Policies, efc.
: k [ [ Motor Vehicles
(Details of make
BB el
(Vi) [Tewell ery (give n ﬂEf v
details of weight bo . [SiRve
and value) : 9 o0 40 Q45
i 12 Lakh 82%
vi1) | Other assets, such o .
as values of
claims/interests — ® i —

Nofte :- Value of Bonds/shares/debepiures 43 per the |
Exchange in respect of listed ¢
companies should be givep,

[ atest market value in Steck
ompanies and as per books i the case of non listed .

* Dependents here means as person substantially dependent on the income f the
employee, -

B.  Details of Immovable assets e ijs
D]\Iote - Properties of Jc();]nt ownership indicating the extent of joint ownership will
ted]. ; ' '

|
also have to be indica ’ Pt
- J02%

Al —n -

—— o

————.



Spouse
Name(s)

gricuiture Iaj
Location(s) '
Survey number(s)
Extent (Total
Ieasurement)
Current market
value
on-Agriculfura
Land .

- Location(s)

- Survey, number(s)
= Extent (Tota]
measurement)

- Current market
value
Bui dmgs .
(Commercial and
Residentia])

- Location(s)

- Survey/door
Number( % :

- Extent (Tota]
measurement)

- Current market
value
Houses
Apartments, etc.
- Location(s)

- Survey/Door
number(s)

- Extent (Total
measurement)

- Current market
value
Others (such as
interest in property)

(2) I give herein below the details of my liabilities / over dues ¢ puiﬂic financial
institutions and Government dueg :- ,

I—-A —‘-_‘——-_‘_Hn_.,.
Descripfion

Amount oufstan ing -
HS On ll[llll'll!’ll"'l'.]lf-.

e & S
[2-6000D | —

Namé & Address of Bankt
Fi:]ancial(s)/Depal'tznen i(s)

hsglhﬁu,somﬂ Locn

Loans from Ba; ks

1

''''''' f ?ijlbﬁﬁ'ﬁiéﬁﬁqﬁtﬁfa" o
nstitutions R S
1) Government Dues -~ .
a) Dues to de arlments % M <
ealing with overnment
accommodation, -
e s TS S
) Duesto epartments
ealing with supply of ; e i
water, '

| © Dues o deparimens - -
dealing with sinnlv nf



o] S

ues to departments : :
ealing with telephones, wianl
Se) Dues to departments /

ealing with overnment
transport (mcludmg aircraft :

and helicopters
ther dues, 1fany i _

(1) Income Tax including

surcharge [Also indicate the A BAP H.E 778 p

assessment year up to
which Income Tax Return

filed give also Permanent

Account Number (PAN ). K
(11) Wealth Tax [Also. . T ~
indicate the assessment year D e— i :
up to-which Wealth Tax . 3 N

return filed), . {...-. . ' _
(111) Sales Tax [Only in case ; : ]

of property business]. - - ——— C—
(iv) Property Tax e T = -

s A Personal Details _ :
GPFICPEPRANNo. - [pFa[5T E=ag ]

——

J be
£

Gender = [E] '(M/P) N 3
Date of Birth i Livfsiol"g! 19l 419 | DDAMM/YYY)
Class/Group b " (A/B/C) :
Cadre - [:E‘H\AT Legidfotive ASSembl | 4

Home District ot * LBa.nlLa e | ‘ .
t the above details are true to the best of my

I, hereby declare tha
d geh'ef.

knowledge an 7 }}31"
e i I.‘%ignatufl:fj.....é.i. ... g .. , ......... KRN G
3 EIH.‘IGO ‘mp Oyee:'RUpU "'{.EMBRAM
‘Designation ;- ) -
Place ;- fednan e Dcpfrtmenth ASSISTANT MARSHAL
Date - .24/.92/..2028 BIIAR vionan “eagyn

SYy-2- ao 25




